(b) No Sir. Engaging 50% ex-servicemen as part of work force is a condition for all

successful bidders.

(c) Yessir. NHAI is engaging two types of private contractars far collection of user fee. In
the firet eystemn, the contractar has to maintain the roads and callect the user fee under Operation,
Mainterance and Transfer contractz. In the second system the contractor is respongible only for

collection af tall.
Rsport on slow progress of highways project

152, SHRI DHIRAJ PRASAD SAHU: Wil the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) whether National Highways Autharity of India has submitted a repart to Government

regarding slow progress inimplementation of highways project;
(b) ifso, the details thereof and Government's reaction thereto;

(2 whether Model Concession Agreement (M.CA.) is a hindrance in implementation of

said project;

(d) whether private investors have expressed their reservation in providing assistance to the

highway projects owing to certain provizions particularly tennination clauge in M _CA;
(&) if so, Government's reaction thereto; and
(f)  the remedial measures being taken by Government in thig regard?

THE MINISTER OF STATE IN THE MINISTRY CF ROAD TRANSPORT AND HIGHWAYS (SHRI
R.P.N. SINGH): (a) and (b)) Yes Sir. A report was submitted by Naticnal Highways Authority of
Incia (NHAL in May, 2009 under the title "Draft note for Committee of Secretarles/ Gabinet on critical
review of progress of NHDP- issues related to mode of delivery of highways™ Highlighting hurdles
affecting award and execution of projects like irritants in Model Concession Agreement (MCA),
Request for Gualification (RFQ), Request for Proposal (RFP) documents, delays in process for
appraval of projects, capacity issues, Land Acquisition issues and delays in toll notification etc.
Government appointed a committee under the Chairmanship of Shri B, K. Chaturvedi, Member
Planning Commission with the objective of suggesting measures for revamping NHOP. The

committee submitted a report containing the recommendations on the urgent issues for key changes

TOriginal notice of the guestion was received in Hindi.
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in the implementation framewaork and modified financing plan of NHDP which was accepted and

implemented by the Government.

(c) to () The lenders had earlier expressed certain difficulties due to Article 29 of the MCA
dealing with premature termination and concession period varighllity as inducing uncertainty into the
lending process. After implementation of recommendations of the B. K. Chaturvedi Committes
Report the MCA has become more investor friendly. Termination provigions in MGA have since been

modified after implementation of B. K. Chaturvedi Committee Report.
Barring agsd pesople 75 and above from driving

1160, DR. MANGHAR JOSHI: Will the Minister of ROAD TRANSPORT AND HIGHWAYS be

pleased to state:
(a) whether Government is considering a plan to bar drivers above 75 years of age;
(b) ifso, the detalls thereof;

(c)  whether it is a fact that the senior citizens are protesting the decision of the

Government;
(d) ifso, the detalls thereof;
(g) whether the Ministry has et up an expert cormnrmittee to examine this issue; and
() ifso, the details and outcome thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF RCAD TRANSPORT AND HIGHWAYS (SHRI
R.P.N. SINGH): () No Sir.

(b) Does nct arise.

(Y and (d) The Ministry of Read Transport & Highways had received representations from

genior citizens in this regard.

(e) and (f) An expert committes has been sst up by the Government to review the Motor
Vehicles Act, 1988 and to make recommendations for amendments in the Act The nature and
outcome of the dehberations of the Committee at present are not known to the Government.

However, there is no proposal to fix any upper age limit far the drivers ta drive the vehicle.
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